Registered AD/E-Mail

REGIONAL OFFICE
CHHATTISGARH ENVIRONMENT CONSERVATION BOARD
Kanya Parisar Road, Near Govt. Aayurvedic Hospital, Namnakala Gangapur, Ambikapur (C.G.)

No. 2 F2 /RO/TS/CECB/2023 Ambikapur, Dt. Qé\ 0 S‘l 202 %
To,

The Registrar

Hon’ble National Green Tribunal .

Principal Bench, New Delhj

Sub.: - Action taken report in compliance to the Hon’ble National Green Tribunal,
Principal Bench, New Delhi in the matter of O.A. No. 117/2023 dated
27.03.2023, Gavrav Kumar Gupta Vs State of Chhattisgarh & Ors.

Ref,: -1 Hon'ble National Green Tribunal, Principal Bench, New Delhi’s Order in O.A.
No. 117/2023 dated 27.03.2023.
2 Head Office, C.G. Environment Conservation Board, Nawa Raipur, Attal

Nagar, Raipur vide letter no. 9153, dated 31.03.2023
ReSpecf:ed Sir,

With reference to above mentioned order, Joint Committee formed by the
Honble National Green Tribunal, Principal Bench, New Delhi vide order dated
27.03.2023 consisting of (i) Representative of District Administration (ii), Representative
of CPCB & (iii) Representative of CECB, in the matter of Order O.A. No. 117/2023
Gavrav Kumar Gupta Vs State of Chhattisgarh & Ors. has visited the all three mines
{mining at Khasra No. 299, Area: 0.83 Ha. of Radhika Tiwari and Khasra No. 15, Area:
2.00 Ha. of Krishna Murari Tiwari in the village- Hastinapur, Gram panchayat-Pipriya,
Distt.—Korea/Manendragarh-Chirmiri-Bharatpur (C.G.) & Khasra No. 525, Area: 1.00 Ha.
of Harikesh Tiwari, Village-Domnapara, Distt. Manendragarh (C.G.) on dated 26.04.2023
and has taken decision with consensus in regard to the directions of Hon’ble National
Green Tribunal, Principal Bench, New Delhi vide order dated 27.03.2023 in O.A. No.
11772023,

The details action taken report duly signed by the Members of the
committee is enclosed for justification of compliance.

Encl: As above.
' Ll
Regtonial Officer

_Senhattisgarh Environment Conservation Board

No. 2%3 /RO/TS/CECB/2023 Ambikapur, Dt. 2¢) 0512022

Copy to:-

1. Member Secretary, C.G. Environment Conservation Board, Nawa Raipur, Attal
Nagar, Raipur for favour of information please.

2. Collector, Manendragarh, Distt.-MCB (C.G.) for favour of information please.

3. Smt. Radhika Tiwari, Shri Krishna Murari Tiwari & Shri Harikesh Tiwari
Manendragarh, Distt.-Manendragarh-Chirmiri-Bharatpur (C.G.) with reference to
Hon'ble N.G.T. Order dated 27.03.2023 a copy of the detailed of factual & action
taken report are attached. \

o
Regi Officer
&@phattisgarh Environment Conservation Board

Ambikapur

EANGT H7ZANGT 117 NOTIC doex
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Inspection Report of the Joint Committee constituted by the Hon’ble NGT vide
order dated 27.03.2023 in OA No. 117/2023 in the matter of Gaurav Kumar

Gupta Vs State of Chhattisgarh & Ors

INDEX

S.No. | Particulers Annexure Page No.

1 Joint Inspection Report - 01-07

2 Hon’ble NGT order dated 27.03.2023 Annexure - | 08-09

3 CPCB, nominated Sh S.K.Mukati, Scientist B from | Annexure -ll 10-10
Regional Directorate, Bhopal (M.P.)

4 CECB nominated Sh PK Rabde, Regional Officer, CECB, | Annexure -llI 11-11
Ambikapur

5 District Magistrate Koria/Manendragarh nominated to | Annexure -Iv 12-15

Sh Abhishek Kumar, SDO (Revenue), Manendragarh

6 During the visit made the panchnama at the site Annexure -V 16-17

7 Photographs taken during the site visit is enclosed Annexure -VI 18-22

8 Environment Clearance and CTO of all three mines Annexure -VII 23-38

9 Copy of the details provided by revenue department | Annexure VI 39-95
is enclosed

10 Authorized blaster Sh. Durgesh Kumar Pandey. | Annexure -IX 96-101
Agreement copy enclosed.

11 Production and deposited paid royalty records of 3 | Annexure -X 102-105
mines provided by mining department

12 Electricity Bills of M/s Jai Ganiesh Stone Crusher Annexure -XI| 106-111

13 Vailidty Notification and office order (extension | Annexure -Xil 112-116
period) |

14 Various expenditure under the CSR Fund Annexure =Xl 117-130

15 The plantation records are provided by the project Annexure -XIV 131-133
proponent for 3 mines and copies are attached

16 Panchnama of plantation verified by CECB Ambikapur | Annexure - XV 134-135
and Secretary Gram Panchayat Hastinapur and
Bhalore on 16/05/2023

O
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!Ambikapur has issued a direction vide letter @G-
| 268 /817 /BUA A /2028 s Raiw 26/05/2023 to M/S
Krishan Murari Tiwari (Khasra No. 15, area 2.0 Ha,

Village- Hastinapur)

17 workers heatth check up records are provided by the | Annexure -XVI 136-144 \
project proponent for 3 mines and copies are -
attached l

e “Water analysis report Annexure - XVII 145135 |
1@ Air monitoring report Annexure - XVIIl 146-1461§
N Inspection report of Mining Department, District MCB | Annexure - XIX 147-151 '
dated 19/05/2023 submitted to collector Distt.- MCB
i A show cause notice has been issued by collector MCB | Annexure -XX 152-159 i
to M/s Radhika Tiwari vide letter @w%w /86 /Tui
' 2023, LA, RIS 25 /05 /2023
22 iThe Chhattisgarh Environment Conservation Board, | Annexure - XXI E 160-164
; Ambikapur has issued a notice vide letter &H@- 270,/8.
i F/BTAEA /2025 NGRS 26/05/203 to M/S |
 Radhika Tiwari (Khasra No. 299, area 0.83 hectare,
‘ Village- Hastinapur) for environmental compensation. .
23 ' The Chhattisgarh Environment Conservation Board, | Annexure - XXII 165-167 ‘

m:)

Scientist “B’
CPCB, RD, Bhopal (M.P.)

o

{PX. Rabde)
Regional Officer
CECB, Ambikapur

Hlirluk,

" (Abhishek Kumar)

SDO (Revenue)
Manendragarh (C.G.)
Representative of DM
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Inspection Report of the Joint C@mmniﬁm constituted by the fh:m‘bie NGT vide
order dated 27.03. 2023 in OA No. 117/2023 in n the matter of Gaurav Kumar

Gupta Vs State of Chhattisgarh & Ors

A. Back Ground

pplicant raised issue of illegal mining at Khasra No. 299(Area: 0.83 Ha) of Radhika
Tiwari wio Krishna Murari Tiwari and Khasra No. 15(Area: 2.00 Ha) of Krishna Murari Tiwari in
the village- Hastinapur, Gram panchayat- Pipriya, Disti~ Korea/Manendragard w@ﬁxmiﬁwﬁhmtput
(CG). 1t is stated that illegal B ing done in the course of the mining. !
without complying with fhe environmental norms and EC conditions requiring plantation. The
n of river Hasdeo. :

activity is also resulting in pol

It is sespeetfully submitted that based on the Hon'ble NGT, Principal Bench New Dethi. Order dated
97032020 in OA No-117/2023 The joint committee of CPCB. state PCB and District Magistrate,
Korea look into the allegations and take remedial action. The siate PCB will be the nodal agmzj%r
coovdingtion and complionce. 4 § .
twa months by email at judicial

POF and not in the form of image PDF with advance copy 1o the project propenent for their

response, i any

Copy of the Hon'ble NGT ¢ exuref,

n the compliance to the Hor'ble NGT ¢ | 27.03.2023 in OA No. 117/2023 in the matier of
Gauray Kumar Gupta Vs 3 0 garh & Ors, Central Pollution Control Board, nominated
Sk S.K.Mukai, Scientist B fom ' . Bhopal (Anaexure-l), Chhattisgarh
Environment Conservation Board nominsied Sh PK Rabde i&pg;cmi Officer, CECB, Ambikapur
{Annexure-III) and District 3 arh nominated Sh Abhishek ?:amar;"
%mké\‘%%), W

shance of Hon'ble NGT  the joint commities has visited the site on 26. 04'259?;3‘ and
verified the stone quarries, crusher, plantation eic. during the visil made the p@m%azmﬁa at the site
Apnesure-V and also collected water sanple from River Hasdeo ‘which is located a’t%)&i 105 m
away from the Mines M/s Radhika Tiwari (Kb No. 299). ] ;




8; L% 3 g g 1 ] i . A B8 - 3 . 1
P M.....m--—-—-'———"_____-—-«a——-r"“"""“""“” et e ¥
5 T Name & Addressof | Khasra - Vahﬁm af’
| Ne. ? Mine | Ne Lease . CTO issued
% i
iﬁi i Sral. Radhika Tiwarl % 299 I Gione  Boulder- | 2 ;
3; (M/s Jai Ganesh Stone 15444 TIA _;%n th
| Crusher) | Stone Chips- | rakba mine
{ Village-Hastinapur, 12356 TJA | along  with
| Dist,  Manendragarh | crusher
? €G) name js M/s |
e | Jai Ganesh
1; i : s&l‘?}lﬁ
2 i k e Crusher 5'
5 Sh, Knshoa Murari | 13 200 S Beuder | Drpied | CHO
| Tiwari,Village- 3450 CUM/A | expired andl
Hastipapur, CECB  has
!ﬁé&ﬁ« Mmmm ‘ jssued
! (CG i i direction.
1 ’ l | | Details  in
i' 1 ; i 1 action taken i;
L_J,_— i § . ' - paint E(3). :
"3 | Sh, Harikesh Tiwari, | 529 1.00 Stone . Boulder- | 26.09.2023 \ CTO Valid
i Village-Domnapara, ' | £540 CUM/A . A :
1 Distt.  Manendragarh :
% Ll i i . _ . :

Environment Clearance and CTO of all

;| The joint commitiee hg_s' visited all th
| tablel and found ir d: 1c:
of ali the mining
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| i B 3 P — “af the mining was found in West side gﬁ%?&i%‘”%ﬁﬁ” AN 5
& o Al M Keishna Musart Tiward minie, has Mining %rmﬁ |

o  mamually measured the depth of the mining was found in North

S % 3’@@7{ 37%% ¥ W ; 3"

| P (6 south sido approx 10~ 45 mir, .~ e :
wgerk it oft e Brar AT | o At Mis Harlkesh Tiwari mine, commitioe has manually
2 measured the depth of the mining was found shout approz § mirs
in the one side and ali other three sides were plasie, only 25%
mining excavated out of 1.00 Hi

AR A

G S C———— P

| 2R T e afas %1 “As nuining departmer

L i ——— i

nﬂ%viém the information of iast five vears
o Beay WRED & regarding production of the mvinerals and against deposited paid

| royalty records of 3 mines attached at Anmexure- X

| The crusher unit is being operated on the electricity. For information |
! By e Em #rdY | about the produstion of sione chips and iﬁg._s{mgﬁy.ﬁﬁ_ of the last
f

|

T . ~ | 06 months was provided by the proprietor. A Copy of electricity
q; o ﬁgg% St Bills from July, 2022 to Dec. 2022 attached at Annexure-X1 '

4 |ygEw & O rvarur 2y | The issued CTO from CECB Regional Office Ambikapur has been
l %%"%‘%’ﬁ B I expired for M/s Krishna Murari Tiwari , Khasra No. 15 and rakba

: ' 1 2.0 Hac. The copics of ©TO and extension eriod are enclosed at
1 iwﬂaﬁ%a@%wg & . i
]

Annexore-Xi1 and rest of other two mines and crusher CT0O are |
w17 T HETEH SIET valid as above table no. 1.

e

1S “The proprictor has been provided Various fmpsﬁéimwum the CSR | l
: Fund and the copy of all the expenditure and permission are attached
at Annexure-X1H :
'{& " | During the visit joint con niitee_'abmwﬁé no mining material found
' | at mining areas, whereas 03 {ractors of 20 mm stone chips, 03 |

tractors of 12 imm sione chips and 16 tactors of 0 mm material were

found stored near the crusher. i .

7 A per the detafled information given at pointno.3

% = v f’ﬁ;«\t}ﬁ }é‘a&l‘ Wi% W qﬁaﬁ -
8 & ‘collected from mining department i

' | AmmesareX
i ear | Permitied quantityfyeat
. | o MTA - :

{73631 [M/6 Radiika Tiwari
1 15940
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L ' | was satisfactorily and rest ”ﬁfé two mines area plantation was |
¥ 9f¥ H I AT (7.5) | found, but not survived due to lack of water and hard surface. Along
dex &1 9E T gEee with this, plantation has been done by both the sbove project
FETiaw fRar SET am | prope nents from the mine areas to other places like from NH 43 to
Foir serm e G Ms&mmbesmmmwztm&mwssdwofmemd,m
£ ; =T the crusher premises and surrounding area. -

10 | FaamEr garn g :ﬁf{ Mpmmmmw;dﬁbfﬁmem&:w .
T g mines and copies are attached at Annexure —-XIV _
The sbove plantation was verified by CECB Ambikapur and
Secretary Gram Panchsyat Hastinapur and Bhalore on 16/05/2023,
Panchnema is attached & Annexure-XV
1] The joint committee observed that the mines and crusher are located
very near. The shelter, wﬁwmfﬁm&@g mm&e&iﬁy ﬁmvxﬂéclai
: first aid
iz
13 “stone quarty {mmes)

Wl &g by authorized blaster |
?‘ !Ehe aweman{ ;:opy




-9, The sereen of crusher was covered with MY sheets,

10, water sprinkler af jaw crusher nrea has been instatled.

®

i i s s p

11, As per EC points No. 19, 20 the shelters house und toilels are provided by p prigtor
Tiwm.i» Kh%ax %%.Rﬂkbﬁ atsﬂ’ghﬁase I‘:ﬁ? Wt}xk e;"g.,g ?hmm bi i
12. As per EC point No. 21 the health checkup data of workers have

Jjoint committee attached at Annexure « XVI

13, As per EC point No. 35 the CSR fund utilization record provided by project propornent to the joint

committee. The Committec inspected to the River Hasdeo behind the mine (Khasra No. 299, R

0.83 Ha. at Village-Hashtinapur, Tah.-Manendragarh, Dist-MCB (C.G.) and visualizéd no pollution

found in River Hasdeo by Project Proponent. The joint committee also decided to take the sample

from River Hasdeo behind the mine of M/s Radhika Tiwari, (Khasra No, 299, Rakba- 0.83 Ha.), The

water sample taken by Concern Regional Office, CECB, Ambikapur on 26,04.2023, The results are

within the preseribed limit and the analysis report is attached at Annexare — XVIL

18. The joint committee decided to fugitive monitoring shoul

situated at M/s Radhika Tiwari, (Khasra No. 299, Rakba- 0.83 Ha.). The fugitive joint monitoring of
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Aet, 1oy and Se

e to file
Clo Gle they reply for the

notice. The fir s e bei |
PUOY In o, e The Turther proceedings are being done as per the Sl i

he Consent 1o Ope

rate (O ic [ i . !
. CLCTO) license for M/S Krishan Murari Tiwari (Khasra No. 15, arca 2.0 Ha,

LU ) :Tr'ﬁ{l’\{ .
Aasting illl] i |td .lht s I - 1(’3 ’TJ
Ill\ (8 il 1x1 'I h 15 t.\]“ ‘. lll"l b '
ll”\ 1
vliion \“i‘. |\“ﬂ| ‘i'lndi z / / / ’rf .

72023 is attached :
s attached Annexure-X X1 to M/S Krishan Murari Tiwari (Khasra No. 15, arca 2.0

tsued

6, 05

]‘ﬂ. \'i“!‘l‘.\“ SLing / A ( 98 nol resum
l'la!\lln\lhul) undcr \\'cclit‘ln 3.‘1’\ ()l' lll P ’“‘ y (P Ve uﬁ“ ‘ t l ’ " ti e
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I\]]‘l \\L\.t‘\‘n 3 i A lﬂ l\‘l. (l l(‘V|_‘"!i an - “t l 1] i)(lll ‘i‘]") "‘ l l lU l res

mining  activities wi i igsi | |
£ activities without prior permission and renewal of Consent to Operate. The further

droceedine s are Lei [ I
proceedings are Leing done as per the environmental provisions.

hishs)

(Abhishek Kumar)
SDO (Revenue)

Manendragarh (C.G.)

Representative of DM

(5. K. Mukati)
Scientist 'B°
CPCB. RD. Bhopal (M.P)

-

a \\:'-" -
(P.K. Rabde)
Regional Officer

CECB, Ambikapur

Cliog 2 p
L of Alr (IPrevention and Control of Paollution) Act, 1981 giving 15 day~

7



— .- CORAM: — HONBLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON ~

T Amewn-1 &

Ttem No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 117/2023

Gaurav Kumar Gupta Applicant
Versus

State of Chhattisgarh Respondent

Date of hearing: 27.03.2023

" HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’ELE DR. A. SENTHIL VEL, EXPERT MEMBER

Application is registered based on a complaint received by e-mail

' ORDER
I Grievance in this applicatioﬁ is against illegal mining in Village
Hastinapur, Gram Panchayat Pipariya, Tehsil Manendergarh District
Koria, Chhattisgarh at Khasra No. 299 area 0.83 ha. and at Khasra No.
15 area 2.00 ha, beyond the lease area by Radhika Tiwari w/o Krishna
Murari Tiwari and Krishna Murari Tiwari. It is stated that illegal blasting
is also being done in the course of the mining. Mining is without
complying with the environmental norms and EC conditions requiring

plantations. The activity is also resulting in pollution of Hasdev river.

District Magistrate, Koria look into the allegations and take remedial
action. The State PCB will be the nodal agency for coordination and
compliance, A factual and action taken report in the matter may be filed

“within two months by email at judicial-ngt@gov.in preferably in the form

/

—2. In view of the above, let a joint Comimittee of CPCB, State PCB and - = wiamer



of searchable PDF/ OCR Support PDF and not in the form of Image PDF

with advance copy to the Project Proponents for their response, if any.
List for further consideration on 12.07.2023.

A copy of this order alongwith complaint be sent to the CPCB, State

PCB and District Magistrate, Koria, Chattisgarh by email for compliance.

' i " Adarsh Kumar Goeel, CP --.  — o

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

March 27, 2023
Original Application No. 117/2023
A
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:_:_ Q‘ ’ l_i FE &= Feenea (we), .am——r
CPCB (qafaor, a1 Qe wedry uRac FATed, AR WHT)
grfar / TISNEL ST~ 117 /2023(CZ) /fo| 103 f&=ip : 24 3, 2023

qﬁ{' Most urgent
NEAR qﬁ‘]—d NGT Case
BT, GYTaROT A& HSd
qgary Wa+, Jdei—19,
TIT AYR — 492002

()

frve NGT OA No. 117/2023 (CZ) “Gaurav Kumar Gupta Vs. State of

Chhattisgarh & Ors.” # SN & G & |
Heu:  wEEE TASNEL R TR ey feHie 27.03.2023
#eIed, '

HUAT AR TASNEL g1 e 27.03.2023 & fwaifed yaxor § aiRa amew &
aSTE B T FE B | AIRT yHRer § AT TSNS g Hgad WRia $1 e
Rrar T &, Rt B g A, BT, UTReT ERE Heel aoT e quSIEaKR],
HiRkar & wfaff wfa g1

SRIFT SR ERT UM &1 eR1 - & U¥El Factual and Action Taken
Reportaﬁm‘éfﬁﬂﬁmnmﬁmmﬁﬁa_zﬁwam@ﬁméﬁm1wﬁsﬂ.mﬂaw
TRET Fee Ared Tor Y | wepwer # S geerg R 12.07.2023 A

Sag o 39 3O oElew ¥ A GO $AR PR, derte @ (@eEd .
7879488657, SAe— skmukati.cpcb@nic.in) @1 =T T T 8 | R € {5 SO BT
%@%ﬁxﬁuﬁamwammaﬁqﬁaaﬂﬁwwﬁmﬁswmﬁu@iﬁamﬁm
ﬁr@r%q&aﬁnﬁaﬂm@mﬁﬁuﬁﬂmmﬁumﬁﬁ%wamﬁmqﬁm
T fraT ST 6 |

qIS1Y,
@
g3 s
Hel™d: SWRIFTTAR |
yfcferta:
(1) fefaora e, fafy srgumT, dufarE, faeet — P IR AT G |
(2) & AP, BAYHH, Ao (FFFEHIR) B B AR G UG IHAIE

)
(3) o o AR gobrdl, JefNE @, DA, A HIIaEr &g |
o

o e

“TSTHTYT Rt # UF SqEER H TG ¢

- am: “aRA s D7/ AEATAL:
wafaver oy, §-5, I FTeed, HIUTe-462016 [E qfaer srae
Fdiudiesw : 0755-2775385, 2775386 wdt srefer 7R, Reeh-110032
g fders sratEe @ 0755-2775384 gyes % : 011-43102030

£AT: cpeb.bhopal@gmail.com, ITHTST: www.cpcb.nic.in
78 “RTE T CATTRAS” &7 &Y IesET
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Email add- hocecb@gmall.com

e 1S3/ Rfly /BT EA /2023 areel TR ReAT®3// 3/ 2023
5

e afeE,

RS AL CELIEIN

qafaRvl, o T SIeary URad| e,
uRaer waw, i g TR, faeell 110082
faw —  OANo. 117/2023 Gaurav Kumar Gupta V/S State of Chhattisgarh.

ey — II'EFQUT 3. FHiD 117 /2023 ¥ A e B9 feegea, fiftoe 9=,
j_é faeeh T uiRe ey fe=iie 27 /03 /2023

- SWRIT Rvgiata weffa o= @ A § WHROT ST, HHD 117 /2023
¥ A e 09 Regme, fitma §9, 9 Reeh g uiRa smewr fsie
27 /03 /2023 (AT @Y URY o §) BT HUAT FTADT B | WBRUT JFH-ERATIR,
I gard AoRan, Rie—oRar § @eaxr . 209 SRl i foar, @R . 15
o gur G fErd, @) A 525 o eRew Al gN Wiew ot &7 @
IfiReT Iy S, TReaeT T wal @ Socied @ wag A R €1 A
Serel N9 feega, R 39, 78 Reeh & ARUGAR THg—1 02 A8 & IR
@ %Y RUIE $—Adl judicial-ngt@gov.in § NELTS. / ATHLIR. UTHY ¥ ofta fasan
A 2| SR @ Wy A W QR @1 7o fear T § R dnig aquer
friEer A @ Wew ¥ o D ugEw e @8 & IR W gl @
BT XA BT HE DX |

o™ i~ SWIRIFAR

| <2 a1 TR e TR (BT
. ) 5h4"7ﬁrﬁ1 /BAYHH. /2023 e TR RAiw37/ 3/ 2023
g —

1. TR, R TRa B SiR g T oo ara ¥ i)

2. B, TATERYT WAV WUSH @ SR ¥ & afer), & PEfed, B
TafaReT WReVT ued, SiRETR B Aed sfter Fga W & | Petde]

TRIeg T Py FRET 9 ¥ 9 % TRl FEI—RAT
¥ TR <oe RAE AM. Swee i e, ki faeelt & w1 WM
2 T ghfad wR |

7 G ( 4 % T AR, e TR (e:1)
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Fraterg Ferger Td e SUSTRaR]
el TETe—RRMARI-ARAR ,
oHiG / (B3L /Rieerad /2023 TR0 et 2S04./2.3

Awd —  OA No. 117/2023 Gaurav Kumar Gupta V/S State of Chhattisgarh
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Photographs taken during the visit of joint committee

Joint committee at DM office Manendragarh C.G At the stone quarry in field.

Joint committee at M/s Krishna Murari Tiwari | Demarcation pillars at stone quarry

stone quarry (mine) , Khasra No. 15. Rakba 2
Ha.




Stone quarry M/s Krishna Murari Tiwari Kh.
No. 15, Rakba 2 Hac. The mining was within

the lease area.

Plantation at the surrounding mining area was not
adequate & not survived also at the stone quarry M/s
Krishna Murari Tiwari Kh. No. 15, Rakba 2 Hac.

i

e

Stone quarry M/s Harikesh Tiwari Kh. No.
225, Rakba 1.0 Hac. The mining was within the

lease area.

Plantation at the surrounding mining area was not
found at the stone quarry M/s Harikesh Tiwari Kh. No.
525, Rakba 1 Hac.




Stone quarry M/s Radhika Tiwari Kh. No, 225,
Rakba 1.0 Hac. Additional mining found other
than lease area. As mining/ revenue dept.

statement.

Plantation at the surrounding mining area was found at
the stone quarry M/s Radhika Tiwari Kh. No. 299,
Rakba , 0.83 Hac.

il #-f?J . /i
Hoper of stone crusher M/s Ganesh stone

crusher, installed at M/s Radhika Tiwari |,
Kh.No.299, Rakba 0.83 Hac.

View of M/s Ganesh Stone crusher at Kh.No.299,
Rakba 0.83 Hac.during the vist day it was closed.
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Near office building
Near gate No. 2

Fugitive emission monitoring at M/s Ganesh stone crusher which is situated at M/s RadhikaTiwari Mine
area, at two locations i.e. (i) Near Gate No. 2, towards river side (ii} Near office Building, during the

monitoring the crusher was in operation, date of moniforing was 11.05.2023

Water monitoring at River Hasdeo on | Toilets facility provided at the Crusher
26.04.2023

<




Plantation at boundary of crusher area at M/s Radhika

Tiwari mine

Harikesh Tiwari Kh. No. 525, Rakba

{ premises and surrounding area.

plantation by both project proponents (M/s Krishna Murari Tiwari Kh. No. 15,

. 1.0 Hac.) from the mine areas to other places like from
Manendragarh road to M/s Jai Ambe stone crusher access road, on both sides of the road,

Rakba , 2.0 Hac. and M/s

in the crusher




nnexyre - VI

76
e e gatavor aamerd fReiRer urferepRoT @
Prafera Horaex BIRAT (07836—232228(FTY.) E-Mail- miningkoria@gmail.com
BAH /25 23/ @/ SIRIAEIT 6/2017, PR, dqUeR, fi® 201/1) /2017
. _::m —
ufd,
) it foamt :
o TR e AR FEIE
e ®IRET Bo™Mo

%w.—wgﬁaﬁmwmﬁﬁqﬁmaaﬁamﬁmaﬁmﬁwﬁozgemaﬁf—ﬁa&ﬁo,eg
20 ¥ TR BYR (SORITT VRV TRR) Se@FH & 5940 oo /A (15444 e /qd) B ualaRer

af T PR B FIY A |

- 1) Rren Wi gaterer ETer Frefker wfteRen, # STeES yoieie ¥ DIA/CG/MIN/11020/2017.
2) $9 Braferg @ dH F S WAreS 79X DEAC 06-09.

————(———i— -

Srte gefta Rarada Riem wR wakRer wEeTd iR aridewer, SR ¥ W SR 6o
Fe% DIA/CG/MIN/11020/2017 BT TG 8 |

WWW:—WMWWW&WW(@‘lﬁ?{étwwrrm)w%ﬁﬁisoaﬁa%
BT 13122012 ¥ 12122042 T frQ weaTfaa 2| UM ERaAIR 7 dEraa foRar qede e e
FIRAT A @A 0 209 YHAT H AT & 089 B0 W WIS UGN B UH FAG 272-313 fAA6.15052015 ERT

3merg g3 W fRar mar 2

SR BN RN — T wHR fes atew G @ R 20112017 F wovwr R RER fewm mr |
m'@wgﬂﬁ%ﬁ(ﬁﬁﬁ)mﬁmﬁmmmwﬁﬂmmﬁﬁﬁmwm
T sriE far T, s T R T gerad RuRar qeee FwTe e SIRar A @R Fo 209
@ aT Tl o 89 0.89 B0 W URR BIR (SIoNIEe WHRYT TRRR) STE &N 5940 "oHlo /af (15444 &/ a¥)

S AT < g a @ Y SR fAr AT § | o Seand Ao SER IRAGH SRS BT T
ST R W @ R § uie af g Tatae Wi Ry o o wdwEty @ Pl i @ gl

Wﬁﬁ%q&ﬁ:ﬁwﬁmmaﬁﬁwwﬁmwwmaﬁﬁﬁﬁﬁmﬁﬁw

ety o @ I & -

1. qRET SRATEE GRT @ WPA, AT SoEe Ao @ SgER fear S |

2 afy @ @fre R g S el gorex § @, o watarer Wy wa el @l

3. Qﬁmummmwmddméﬂuﬁmaﬁﬂ?wmwmﬁﬁTm .

4 ReloHT WA BRI WEH © 99 Wi U4 BRe g ol (@ 3% ®), P SwER # Sfad T
qafe araRer feaT WY | UREISTT SRS g WM A Wl 9 @aw 8 weed fmt 6 i
yrer fsam ST B * ’

5. e uRT T wEr W S B N yeR ¥ g we @ e T dua §aE Wol
wel ¥ fped ff uRRefY F PrarRa &1 fvar we, aifig 39 wflear § siear garaor T SqATT
ReaT WY | R g ofel @ SuER @ ford Aftew &% vd wiedic ) e fhar Wi @ e T
serT WAl wiel et & fed o uRRefY ¥ Praiie & o o1d | R i@ W@ auiwg @1 W
arga ¥ 7 fier 3 3 0 aERen B WR, g gRae ek @ 91e PR wIe W) Sa S0ET @

6. ot @l SeET @ RS S @ 9 wgfifed s Seav o e wrl vl Prfia v @
fpar o | UEW AN, R, WUEV &9, WRE @ I St S Regdl W oe fgeE @ aEven
T SR THET Add dere / werRer g A e |

7. qrEA, @ U4 3 UiSaT § S Arg WeuvT P gateRer weerr e 1986, @ Arg ey faRer
e Prg=wn) SRFEH 1981 @ T8q RS AMST & ITwY ET S | IegeE &F # TReHg arg
?ﬁ%%w%%,w@m%,%mmmﬁﬁﬁmﬁ
: |

8. $5 &5 @ TR TF DR TE 750 Hex @ A 1ed ¥ B O T @ WUSRY el S
T 39 TS § gETRIUvT AT WA ¢ gen @ wErs 05 fhe st B wfev |

9. eI 9T @ g serE ¢ Sud ficdY (ST |idel) @7 SuaANT SwEeT 8g S9arT H 7 3 areil
fy % O SER &g AT aE) alaRaed B ReR (Rfiarse) w¥d # Ay o | WE W Su A
(efy Wiide) @ @I WA B WM (FAvee) AT AT S W T ¥, W@ W e |
qoeTRE o Widw 3§ Sy &g @ |

|
i | Page 1 of 3

/"' i _..,'1...,_“- L o

C/\ TNy Wi

7 o 2 e vt wrme Biefa it
-~

5(4'- bart e Toums)

!



10.

1% 9

12.

13.

14.

15.

186.
17.
18.

19.

20.

v

22,

23,

24,

25.

26.

27.

28.

A

e i e e s P (e <) @ e % 9 R i e
ferar S |%W$m@wwﬁaﬁv&mmﬁmﬂﬂﬁmﬁmﬁﬁmmm
# 4 ® R w7 5@ ¥ | S 9 SuE wag § 1.5 AR au W 45 RBA W IR T
B | olRaST W BT &RV A ¥ G TP | AR far S |
& aF G9a B AeRaST 1§ o auart/ fRe s e |t (e W®) B @ B TTEE a7
Wﬁﬁm(ﬁ%ﬁ)@mﬂ%mﬁ.mﬁ@mwﬂwaa@aﬁﬁaﬁmw
g Re -1 99 |
memmmmﬁwmﬁmmmmaﬁmﬁ
maﬂ?ﬁﬁﬁ’fﬁ’w@ﬁqg’r igﬁﬁfﬁ#%@#ﬁhdﬁammahﬁﬁéﬁvaﬁa/mﬁmgﬂaﬁ
AT B [
ﬂwaﬁwmuﬁmmﬂﬁmmmwﬁﬁgﬁ?ﬁﬁmmﬂmmw
@ﬁawa;aﬁﬁamﬂé’fﬁré | @fier 3T TRIET B X@ ATEAl B e & e T 0¥ S ghEd
e l o
Tofiear @ STUR W W yau gRr af ¥ 200 T 9 FRW A &F B FIAR T8, N, A,
R o | QOO Y G v @ R SUgE T4 gaiw ke (@ BRI AR @ AS IR &
mémwﬁv)ﬁmaﬁmmmaﬁaﬁmﬁawﬁwﬁmmmm%ﬁ%ﬁ
SRR GERITYT T @ | Wi GRS Ford @Y # quf e W |
TR SRS BT S GV & PRI 8 ST9YUd U [ S | @ BT WR ST 87§
7 @ |9g 75 DB(A) Ud WY @ WYY WEH & Garer A fBar S | & @ty e &S § B
Y A ST P SIS /TG Y IS A Y d wHa-wwd W Rifdeaa oid vd S
TR SAHT STER Il IR T | :
S ST T WR B SUX IR AT § #) Sl g Sea wfpar o 'R B A e
ff oRRofY # =& fpar st |
SeET B G § USR GRRET 3 ST f el ge she-srget W @9 A 9 g B
TR TRATaE ERT AT @RS T SeEs BoT0 T @il FrgE, 2015 F WTEuTE] AR S
magmwmﬁawﬁﬁW%mwﬁmm | AIET qae 1952 @ WIAHMI @1 W foar

I _
Rl wrE W A AT wfE I W R O § @ 0@ Sl @ e ¥ SRR e aRarsT
TRATIE BT & SR | i e s Weaa @ w9 A & wadl 8, R aRder g 8
@ 9T TN O 9B | .
it B Ry @ Wi R W dave ffeaa g, A, e oift 1 e aRarsTr
URIEd §RT B S |
ST BT TA—THY W AT 3o BRIe BRI Jaed ¥ | W AP BT Health Card AT
T SIS R, TN AP BT GG A BT | B o gefad e
ST B aFHE, I &F TE Hifed Seae Ao @ ey aife drerr, R Sea, @t
# A Td oRre whuR f fee ff yeR @ uRadd €Ty BiRar/ w99 U,
TreraTy URed HaTer, WIRT EReR @ gf SrgAfa @ e T fear o |
T qaioT WG 3 9 S 31 oy el @ serEr o WE W ReR quiE @
oaﬁ%@aﬁwmﬁwﬁuﬁaﬁmﬁ%ﬁwﬁaaﬁwq@ﬁmmma%
FRyEHT T B, TS U Ry ar /Rt @ e 8g e e €
SLarEuy, HREr yafwe e @) gie , aRareEr @ wwar F aRedT sar fffde ot @
Fawe wY @ ge F o &) gun ¥ el o o F geee /PR SRR dierar 78 I Gied derar
IS / PREE @ AEG] @Y R W B B AR R Edr € |
TRESHT TRTEE A 02 W WHER Os 4, 9 f6 aRdiee &9 % JN-ue Ee w9
TaTRe B, Tatavei Ghy I & @ 15 fal @ Hioy 39 SR @ ga wHIRa e {6 aRarer
P gt Wil w8 TE # vd ey Wiy 7 @ uial SISy d e
2] SUeE B | T B TTET SEedT YR WTROR @ AR, 99 (4 Sielaig WA B da9ise
hnp:f‘ls:wironmentclearancc.nic.infdciaa.aspxIT%'f?ﬁ?lTGT'HE‘ﬁ‘ﬁT? [
qafeveia whafy ¥ & T @t @ g 8g @ T erad @ sefarfie R oRiwTg gafaRer e
TeE AR, AN iR, TRERTE iRVl WU Avsd, YAR, SIISEUT, PIRdT @ &
850 FrafeE, gateRe, 97 ¢ Sear uRadd Wl WRG WNeR, TR BRI iR il #
yee vl @ we @) AR @ SR | 39 8g IRAG FRI9E g HHE-w W g e
T} TEarS Ud emdes &1 ool 9 &F erated, waieRe, o vd Serarg uRade #Eed, HRA WROR,

mwmm| «

TS BRNTTE TR R Hed U4 g WRAR G 4 Mg vl @7 AHard w0 |
U BT | A WS o (TgEer frarer qen frgav) s 1974 g (wguer farer qun )
RPraT 1981 qafaRor (Gvewn) ST 1986, ToT g TET 9 T Frel, oRvieeRd Sk oy

} 1\ Page 2 of 3
(e '

-\ ; . qrg TEE

oo




S,

29.

30.
31.
32.
33.

34,

35.

78 @s)

: JraR Eoen) fad 2016, T v T dmr ST 1991, (o W) @

g
mﬁ?uﬁu‘tﬁzﬁaﬁﬁé’réaﬂém..aﬁﬁmﬁqﬁaﬁmﬁaﬁéﬁﬁﬂaﬁmqﬁaﬁ?ﬁ%ﬁ

WW%WWWW%W@W—WWWWWW!
meewﬁqﬁﬁwmmmqﬁmgﬁﬁaﬁﬁwwmm
@éﬂﬁgﬁwﬁﬁgwwaﬁi
UWWa%gmﬁ5o,ooo.ooﬁaﬁiﬂowo:mowﬁwmq&mdﬂmﬁfﬁmﬁw
Eruiﬁmm’gamzm@mdm@%ﬁmﬂw%wﬁwﬁrﬁﬁéaﬁmzﬁma

prsclcigs el

(erezer e, Srogoargorovo BIRAT ERT FrgAIea)

g0 FHIG / /e /QEAELT 6 /2017, IR, ooy @21/ Ly /2017

)mg@mﬁa,wowowm'wwfmwwnmﬂmwwmﬂo;
)Wﬁﬁaﬁmaﬁﬂmﬁmwwi :
%WW,WWWWWW,WWWI

Page 3 of .



79

Annenre-U

s i et
CHHATTIECARH

]

N
-\~

REGIONAL OFFICE
CHHATTISGARH ENVIRONMENT CONSERVATION BOARD

Kanya Parisar Road, Near Govt. Aayurvedic Hospital, Namnakala Gangapur, Ambikapur (C.G.)

e-mail:-rocecbamk@gmail.com
No.1267/R0O/TS/CECB/ 2021 Ambikapur, Dated: 01/02/2021

To,

M/s Jai Ganesh Stone Crusher,

Ssmt. Radhika Tiwari,

P.H. No. 11, Kh. No. 299, Rakba-0.83 Hect.
Village- Hastinapur, Teh.-Manendragarh,
Distt.—Korea (C.G.)

Sub; - Renewal of the consent of the Board under section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention and Control of
Pollution) Act, 1981.

Ref: - Your online application no. 6769974 dated 25/01/2021.

==11 00 iim"
With reference to your above application, consents under

section 25 of the Water (Prevention and Control of Pollution) Act, 1974
and under section 21 of the Air (Prevention and Control of Pollution) Act,
1981 are hereby renewed upto 26/09/2023, subject to the fulfillment of
the terms and conditions incorporated in the water consent letter no.
468/R0O/TS/CECB/2017 Ambikapur, dated: 05/06/2017 and air consent
letter no. 469/RO/TS/CECB/2017, dated: 05/06/2017 and subsequent
renewal(s)/amendment(s) issued by the Board and additional conditions
mentioned below.

This renewal of consent is valid for production capacity of: -

-
| Name of Product | Production Capacity

Stone Boulder 15444 T/Annum
(Fifteen Thousand Four Hundred Fourty Four
- Tons per Annum)
Stone Chips 12356 T/Annum
(Twelve Thousand Three Hundred Fifty Six
| Tons per Annum)
Note-Issuance of this consent renewal should not be taken as a measure
of proof that the industry has not violated any environmental laws
at any time at past.
Additional Conditions
A. Water (Prevention and Control of Pollution) Act, 1974
1. This renewal of consent is being issued under the “Scheme of Auto-
Renewal of Consent” of the Board issued vide office order no. 5938

L \ _ 1 of2

(26 )
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dated 29/01/2018 as per self certificate submitted by authorized
signatory Smt. Radhika Tiwari, Proprietor of M/s Jai Ganesh
Stone Crusher, Village-Hastinapur, Teh.-Manendragarh,
Distt.— Korea (C.G.).

Chhattisgarh Environment Conservation Board reserves the rights to
revoke the Consent at any time for any violation/non-compliance.

In case, if the capital investment is increased by such amount that
the total investment exceeds the range for which renewal fees has
been paid, the industry shall have to pay the difference amount of
renewal fees for the corresponding block years.

In case, the prescribed fee payable is amended in future, the
industry shall be liable to pay the difference amount for
corresponding block years.

Industry shall operate their existing water pollution control facilities
and maintain the same properly so that the effluent could be
achieved within the prescribed standards.

Industry shall utilize treated waste water within premises for
irrigation purpose.

Industry shall install rainwater harvesting system within crusher
premises for recharge of ground water.

Air (Prevention and Control of Pollution) Act, 1981

Industry shall operate their existing Air pollution control facilities
and maintain the same properly so that the emission could be
achieved within the prescribed standards.

Industry shall maintain good housekeeping practices in the
premises.

Extensive tree plantation shall be carried out in open areas available
within & around the premises.

Please acknowledge the receipt of this letter.

For & on behalf of
C.G. Environment Conservation Board Ambikapur

Regional Officer
Chhattisgarh Environment Conservation Board

Ambikapur (C.G.
Signature Not Verified

Digitally Stefed by :gK
VERMA .7 4
| _.

2 Date: 2021.02,0 17:29:04 IST
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REGIONAL OFFICE

CHHATTISGARH ENVIRONMENT CONSERVATION BOAR
Bank Colony, Behind B.T.I., Nawapara Ambik

e-mail:—rocecbamk@gmail.cgm

No.1641/ RO/TS/CECB/ 2019 Ambikapur, Dated 19/02/2019
To,

Shri Krishan Murari Tiwari,

M/s JairAmbe Stone Crusher

(Hastinapur Stone Mine)

Village- Hastinapur, Teh.-Manendragarh,

P.H. No. 11, Kh No. 15, Rakba-2.00 Hect.

Distt.-Korea (C.G.)

Sub: - Renewal of the consent of the Board under section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 and under
section 21 of the Air (Prevention and Control of Pollution) Act,
1981.

Ref: - Your online application no. 2377502 dated 24/01/20109.

2l 0) 0 e

With reference to your above application, consents under
section 25 of the Water (Prevention and Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention and Control of Pollution) Act, 1981
are hereby renewed from the date of issue of this letter and this renewal is
valid upto 23/11/2021, subject to the fulfillment of the terms and
conditions “Incorporated in  the  water consent letter no.
2307/RO/TS/CECB/2018 Ambikapur, dated: 23/02/2018 and air consent
letter no. 2308/RO/TS/CECB/2018 Ambikapur, dated: 23/02/2018 and
subsequent renewal(s)/amendment(s) issued by the Board and additional
conditions mentioned below.

This renewal of consent is valid for production capacity of: -

Name of Product ‘ Production Capacity |
| 3450 Cum/Annum |
Mining of Stone Boulder (Three Thousand Four Hundred Fifty

| Cubic Meter per Annum

Note-Issuance of this consent renewal should not be taken as a measure
of proof that the industry has not violated any environmental laws at
any time at past.
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Additional Conditions

A. Water (Prevention and Control of Pollution) Act, 1974

1. This renewal of consent is being issued under the “"Scheme of Auto-
Renewal of Consent” of the Board issued vide office order no. 5938
dated 29/01/2018 as per self certificate submitted by authorized
signatory Shri Krishan Murari Tiwari, Proprietor of M/s Jai
Ambe Stone Crusher (Hastinapur Stone Mine), Village-
Hastinapur, Teh.-Manendragarh, Distt.- Korea (C.G.).

25 Chhattisgarh Environment Conservation Board reserves the rights to
revoke the Consent at any time for any violation/non-compliance.
3. In case, if the capital investment is increased by such amount that

the total investment exceeds the range for which renewal fees has
been paid, the mine management shall have to pay the difference
amount of renewal fees for the corresponding block years.

4. In case, the prescribed fee payable is amended in future, the mine
management shall be liable to pay the difference amount for
corresponding block years.

5. Mine Management shall operate their existing water pollution control
facilities and maintain the same properly so that the effluent could
be achieved within the prescribed standards.

6. Mine Management shall provide adequate measuring arrangement
for the measurement of water utilized in different categories and
effluent generated. Mine Management shall obtain permission for
drawl of ground water from Central Ground water Authority for use
in mine and permission shall be submitted to the Board. If mine
management uses ground water without permission/NOC from

Central Ground Water Authority Govt. of India, this consent renewal
is treated as null & void.

Ts Mine Management shall maintain good housekeeping practices within
the mine premises.

8. Mine Management shall utilize treated waste water within mine
premises for irrigation purpose.

9. Extensive tree plantation shall be carried out in open areas available

within & around the mine premises.

B. Air (Prevention and Control of Pollution) Act, 1981
1. This renewal of consent is being issued under the “Scheme of Auto-

Renewal of Consent” of the Board issued vide office order no. 5938
dated 29/01/2018 as per self certificate submitted by authorized
signatory Shri Krishan Murari Tiwari, Proprietor of M/s Jai
Ambe Stone Crusher (Hastinapur Stone Mine), Village-
Hastinapur, Teh.-Manendragarh, Distt.— Korea (C.G.).

2. Chhattisgarh Environment Conservation Board reserves the rights to
revoke the Consent at any time for any violation/non-compliance.
3. In case, if the capital investment is increased by such amount that

the total investment exceeds the range for which renewal fees has

(X

e CECH U pasds Jai Ambe Saone Cruther Kraban mursri temn dess

(g% ]



86 (33

been paid, the mine management shall have to pay the difference
amount of renewal fees for the corresponding block years.

In case, the prescribed fee payable is amended in future, the mine
management shall be liable to pay the difference amount for
corresponding block years.

Mine Management shall operate their existing Air pollution control
facilities and maintain the same properly so that the emission could
be achieved within the prescribed standards.

Mine Management shall maintain good housekeeping practices in the
mine premises.

Extensive tree plantation shall be carried out in open areas available
within & around the mine premises.

Please acknowledge the receipt of this letter.

For & on behalf of
Chhattisgarh Environment Conservation Board Ambikapur (C.G.)

Regional Officer
Chhattisgarh Environment Conservation Board
Ambikapur (C.G.)

a3
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REGIONAL OFFICE
CHHATTISGARH ENVIRONMENT CONSERVATION BOARD

Kanya Parisar Road, Near Govt. Aayurvedic Hospital, Namnakala
Gangapur, Ambikapur (C.G.)
e-mail:-rocecbamk@gmail.com
No.1268/RO/TS/CECB/ 2021 Ambikapur, Dated: 01/02/2021

To,

Shri Harkesh Tiwari, Proprietor

Village- Domnapara, Tehsil-Manendragarh,
P.H. No. 10, Kh No. 525, Rakba-1.00 Hect.
Distt.- Korea (C.G.)

Sub: - Renewal of the consent of the Board under section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 and under
section 21 of the Air (Prevention and Control of Pollution) Act,
1981.

Ref: - Your online application no. 6769889 dated 25/01/2021.

--11 00 ::--

With reference to your above application, consents under
section 25 of the Water (Prevention and Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention and Control of Pollution) Act, 1981
are hereby renewed up to 26/09/2023, subject to the fulfillment of the
terms and conditions incorporated in the water consent letter no.
937/RO/TS/CECB/2017 Ambikapur, dated: 29/08/2017 and air consent
letter no. 938/RO/TS/CECB/2017 Ambikapur, dated: 29/08/2017 and
subsequent renewal(s)/amendment(s) issued by the Board and additional
conditions mentioned below.

This renewal of consent is valid for production capacity of: -
Name of Product Production Capacity

| 6540 Cum/Annum
Mining of Stone Boulder .~ (Six Thousand Five Hundred Forty
| | | Cubic Meter per Annum)

Note-Issuance of this consent renewal should not be taken as a measure
of proof that the industry has not violated any environmental laws at
any time at past.

Additional Conditions:
A. Water (Prevention and Control of Pollution) Act, 1974
1. This renewal of consent is being issued under the “Scheme of Auto-
- Renewal of Consent” of the Board issued vide office order no. 5938
dated 29/01/2018 as per self certificate submitted by authorized
signatory Shri Harkesh Tiwari, Proprietor, Village-Domnapara,
Teh.-Manendragarh, Distt.-Korea (C.G.).

C\ 1 of2
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2 Chhattisgarh Environment Conservation Board reserves the rights to
revoke the Consent at any time for any violation/non-compliance.
3 In case, if the capital investment is increased by such amount that

the total investment exceeds the range for which renewal fees has
been paid, the mine management shall have to pay the difference
amount of renewal fees for the corresponding block years.

4. In case, the prescribed fee payable is amended in future, the mine
management shall be liable to pay the difference amount for
corresponding block years.

5L Mine Management shall operate their existing water pollution control
facilities and maintain the same properly so that the effluent could
be achieved within the prescribed standards.

6. Mine Management shall provide the rainwater harvesting facilities
within the lease area

B. Air (Prevention and Control of Pollution) Act, 1981

1 Mine Management shall operate their existing Air pollution control
facilities and maintain the same properly so that the emission could
be achieved within the prescribed standards.

2 Mine Management shall maintain good housekeeping practices in the
mine premises.
3. Extensive tree plantation shall be carried out in open areas available

within & around the mine premises.

Please acknowledge the receipt of this letter.

For & on behalf of
Chhattisgarh Environment Conservation Board, Ambikapur

Regional Officer
Chhattisgarh Environment Conservation Board
Ambikapur (C.G.)
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fava: wfiea scaffucer a3 farg 5 asf 4 62 1@ SareT a1 dFaN |
e sfmd) fereTr fGarl @1 amde faie 24.08.2022 & GRS H |
—000—
SN fawafmfa omwe  ww W W ERATER. TR AR,
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Che Gazette of India

Y-8 Ue.-37.-18012021-224513
CG-DL-E-18012021-224513

SATHTIT
EXTRAORDINARY
AT [I—Ev= 3—39-99< (ii)
PART I1—Section 3—Sub-section (ii)

TR & Sfera
PUBLISHED BY AUTHORITY

"€ 201) % fReelt, /e, wmady 18, 2021744 28, 1942
No. 201] NEW DELHI, MONDAY, JANUARY 18, 2021/PAUSHA 28, 1942

e, a9 3R Soarg afadT qae
SIPE Rl
% fRefT, 18 Swad, 2021

FLHAT. 221(H).— FTT T, TATAT TG00 A7 a7 F=7a §, qgiqeor (@veon) afifiy,
1986 #FT =TeT 3 FT IT-4TT (1) A IT-8T (2) F &2 (v) F w7 1ot o=t 3 5o 2 g, wavaeo
ARrET (et SfeEeT, 2006 (B 76 a2 3% Sfge=aT Fr T 2) @ . 9 1533 (), aThE
14 fadaw, 2006 11 FHE B 51 99 &, I afvEar f e & af w6l e T8
TS AT Gt F e wE R sl sy sar some R # oftads B e
AHAT & ARl qfr F sferma w71 F Ay, afedsm sdgw g Gt s afmto 0 afy 5
T FF & g Fafea s s & oF watavfr sty stfee 2

AT FITHT AT (FIfA=-19) F wHIT #7 F@a gu & qeqana 6% o F o it
am(wmw%)#,éﬁﬁqﬁﬁaﬂﬁfmmﬁ%mﬁm'ﬁwﬁﬁ%mél PRIEER
ST A SeraTy AT HATT 39 AT § e AT w3y F 9% F waiaevity smatay £
Farfersrere & faweame & form srqevelt i s oify & &, #=4ifF Afde 19 weraret snfr o @ 72 2 &
AT 1T HATET e £y 2 ol e = g A e ¥ v gu & B atwereT (3 47 o)
F LT, 4 H FFATHATIT FT SATET T@AT F5T 2T T4 2

(X~

305 G1/2021 (1)
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A A, FATT TERTE, TATEALO (Feerm) Faw, 1986 FF Fraw 5 F (4) @ F avy ufda wataew
(greror) srfarfaam, 1986 (1986 #T 29) FT &meT 3 #T IT-g7<T (1) 7 IT-gT (2) F @< (v) ZHT 92
orf*FaT T YA FYd gU, AF Ba § 3% FAAl F 7w 5 F 30-RAaw (3) F @ (F) F aefiv iz A
FyeT ATHHRE F TEATT TG % AT AATGTET, 907- ||, @2 3, Iv@e (1), § wFrfora, s avae $7
TERTe I T Y a9 AT ATe=aT F1.31.1533 (31), ardr@ 14 FBaaw, 2006, § Fafafag s
ToTreT FTAT 8, F47q: -

I A=A H,
(i) 37 ofid 1l “seor (2)_fFeamar, & gfi| =1 7 F 37 T 7(i) 6, @ (vii) F vare Rutefeaw @
s fT ST s -

“(ix) ITLIR F srafde el a1 F 219 gu, 1 erder 2020 #F 31 AT 2021 i sty # FLET ama

(Frfae-19) F WHIT FT T@d gU A¥ TETHETT IHH (4270 F forg S sriwera (Far 47 «Hifor)

1 g2 & =@ afdre=aT F suaet F weft gupe A@=ef 1 ot £ Ffdraremar £ sfy £ qomr ¥

s % o e 72 Gy s qenft 5w Aed fr oat F @9y § 7w oamfy ¥ S

T a0 et BT Erfemer T s

(ii) &7 9 F F e ¥, RuferfEe fer T s, 99iq ;-

"9 %. T& sferg=mT # sy et ata % 2 gu, 1 918w 2020 & 31 AT+ 2021 =ty § Fraran
FTATH (FITA-19) F THIT FT I@T g0 AT Te04Td 30+ HFa0 F oo afvg stwsre= (3= 77 wifors)
£ g § zo afdwm=aT F SUEe F aeftw wuw o watavofir sy £ AfRmrmaeh am S f e
warer % forn famme €1 v o qanf o= mtaofiT smmfy & d@9y # 703 a9fS F e s
o 7Y ey fRferT=r TwEr s 1

[T, 9. 22-25/2020-3210.111]

feroqur : W&t srfer=ET WA F TS, AETEn, 97 |, @ 3, I0-E (i) #e A F.an. 1533 (), arE
14 <=z, 2006 g7 YT &1 wE ft shw srfdrg=aT AfteEET dEar war 4254 (@), 0"
27 FEEY, 2020 FTET SAw 12 Ferreae B = om

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 18th January, 2021

S.0. 221(E).—Whereas, the Central Government in the erstwhile Ministry of Environment and Forests, in
exercise of its powers by sub-section (1) and clause (v) of sub-section (2) of section 3 of the Environment (Protection)
Act, 1986 has published the Environment Impact Assessment Notification, 2006 (hereinafter referred to as the said
notification) vide number S.0.1533(E), dated the 14" September, 2006, making the requirement of prior
environmental clearance from the concerned regulatory authority mandatory for all new projects or activities listed in
the Schedule to the said notification, their expansion and modernisation and/or change in product mix, as the case may
be, before any construction work or preparation of land by the project management except for securing the land;

And whereas, in view of the outbreak of Corona Virus (COVID-19) and subsequent lockdowns (total or
partial) declared for its control, implementation of projects or activities in the field has been affected. Ministry of
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environmental clearances beyond the maximum period allowed in the said notification, as the COVID-19 pandemic
has not yet come to an end, The matter has been examined in the said Ministry and the concern is genuine keeping in
view the fact that due to lockdowns (total or partial), continuation of activities in the field has been difficult.

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of sub-section (2) of
section 3 of the Environment (Protection) Act, 1986 (29 of 1986), read with sub-rule (4) of rule 5 of the Environment
(Protection) Rules, 1986, the Central Government, after having dispensed with the requirement of notice under clause
(a) of sub-rule (3) of rule 5 of the said rules in public interest, hereby makes the following further amendments in the
notification of Government of India, in the erstwhile Ministry of Environment and Forests, number S.0. 1533 (E),
dated the 14" September, 2006, published in the Gazette of India, Extraordinary, Part-I1, Section 3, Sub-section (I1),
namely:-

In the said notification, -

(i) in paragraph 7, in sub-paragraph 7(i), under sub-heading I1. “Stage (2) - Scoping”, after clause (viii), the
following clause shall be inserted, namely:-

“(ix). Notwithstanding anything contained above, the period from the 1' April, 2020 to the 3] March,
2021 shall not be considered Jor the purpose of calculation of the period of validity of Terms of Reference granted
under the provisions of this notification in view of outbreak of Corona Virus (COVID-19) and subsequent
lockdowns (total or partial) declared for its control, however, all activities undertaken during this period in

respect of the said Terms of Reference shall be treated as valid. ”;
(i) for paragraph 9A, the following paragraph shall be substituted namely:-

“94. Notwithstanding anything contained in this notification, the period Jrom the I April, 2020 to the
31" March, 2021 shall not be considered for the purpose of calculation of the period of validity of Prior
Environmental Clearances granted under the provisions of this notification in view of outbreak of Corona Virus

[F.No‘22-25f2020-lA.HI}
GEETA MENON, Joint Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(ii) vide number S.0. 1533 (E), dated the 14" September, 2006 and was last amended vide the notification
number S.0. 4254(E), dated the 27" November, 2020,
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CHHATTISGARH ENVIRONMENT CONSERVATION BOARD
Paryavas Bhawan, North Block, Sector - 19,
Nava Raipur Atal Nagar, District - Raipur (C.G.)
e-mail - hocecb@gmail.com

No. ITSICECB/ 2020 Nava Raipur Ata| Nagar, Dateq /12020
=: Office Order :.-

Case may be, for further period.
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The other terms and condition mentioned in office order no. 01/TS/CECB/ 2020,
Nava Raipur Atal Nagar, dated 06/04/2020 shall remain unchanged and effective.

/

Member Secretary
Chhattisgarh Environment Conservation Board
Nava Raipur Atal Nagar, Raipur (C.G)

This order will come into force with immediate effect.

EndtNo. £ 0O /T S/CECB/ 2020 Nava Raipur Atal Nagar, Dated ¢/ / $12020

Copy to:-

1. Secretary, Government of Chhattisgarh, Housing and Environment
Department, Mantralaya, Mahanadi Bhawan, Nava Raipur Atal Nagar, Raipur
(C.G.) for information please.

2. Deputy Secretary, Office of Chief Secretary, Government of Chhattisgarh,
Mantralaya, Mahanadi Bhawan, Nava Raipur Atal Nagar, Raipur (C.G.) for
information please.

3. Personal Assistant, Hon'ble Minister, Government of Chhattisgarh, Housing
and Environment Department, Mantralaya, Mahanadi Bhawan, Nava Raipur
Atal Nagar, Raipur (C.G.) for information to Hon'ble Minister please.

4. All Officers, Head Office, Chhattisgarh Environment Conservation Board, Nava
Raipur Atal Nagar, Raipur (C.G.) for necessary action.

5. Regional Officer, Regional Office Raipur / Bilaspur / Bhilai-Durg / Korba /

\/6/ Raigarh / Ambikapur / Jagdalpur (C.G.) for necessary action,

Me rsgreﬁ

Chhattisgarh Eny onment Conservation Board
Nava Raipur Atal Nagar, Raipur (C.G)

X

7. Notice Board.
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Regional Office

Prmn exure - RJT)

Chhattisgarh Environment Conservation Board
Kanya Parisar Road, Near Govt. Aayurvedic Hospital, Namnakala Gangapur, Ambikapur

(C.G.)

Natural Water Analysis Report

Sample Collected from:

Discription of Sample:

Hasdeo River, g
Vill.- Hastinapur, Teh.- Manendragarh

Distt.—M.C.B. (C.G.)

Teh.- Manendragarh, Distt.—M.C.B. (C.G.)

Sample collected &

:— H. tiwari (Lab Asstt. Gr. 1)

Analysis No. 2585

River water near M/s Jai Ganesh Stone Crusher, Vill.- Hastinapur,

Date of Sample collection -26/04/2023

Analysed by Date of Sample Received -26/04/2023
Date of Sample Analysis -26/04/2023

S.No. Parameters Unit Results

01 Temperature oC -

02 Appearance - Clear

03 Odour Threshold No. Odourless

04 pH - 7.3

05 | Total Solids Mg/l 318.0

06 Dissolved Solids Mg/L 262.0

07 Suspended Solids Mg/L 56.0

08 Chloride Mg/L 38.0

09 Dissolved Oxygen Mg/L 6.3

10 B.O.D. (3 days 27°%) Mg/L 1.2

11 C.0.D. Mg/L 6.0

12 Total Alkalinity Mg/L 118.0

13 Total Hardness Mg/L 98.0

14 Calcium Hardness Mg/L 74.0

15 Magnesium Hardness Mg/L 24.0
' % M }
IﬂB% Jr. Scientist RmFFICER

C:\Users\user\Documen

mﬂalysiskcponﬁasdeo Ganesh Stone Crusher.docx



199

Annexure- I

Report No. - 829

—
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—

REGIONAL OFFICE

CHHATTISGARH ENVIRONMENT CONSERVATION BOARD,
Kanya Parisar Road, Near Govt. Aayurvedic Hospital, Namnakala Gangapur,
Ambikapur (C.G.)

AIR MONITORING REPORT
Place of Monitoring : Mis Jai Ganesh Stone Crusher
Hastinapur, Distt.- MCB (C.G.)
Date of Monitoring : 11/05/2023
Date of Analysis 12/05/2023
Monitoring done & : R.K. Singh (J.8.), CECB, Ambikapur
Analysed by in presence of Shri S.K. Mukati, Scientist ‘B’, CPCB,
Bhopal

AMBIENT AIR QUALITY MONITORING

ERENRERR R RN RN RREREEE EE

Sl No. LOCATION SPM
(ng! m?)
01 At near Gate no.2, 549.0
(Lat-23.262249, Long-82.270307)
1 02 At near Office Building, 295.0
-’ (Lat-23.262068, Long-82.269823) 221
] Prescribed limits 600
Remarks 1. [ ]indicate exceeding the prescribed Board limits.
2. During the monitoring weather was sunny.
. Demsina
Jr. Scientist RE AL OFFICER
(X
“
'/ -
it

Scanned with CamScanner
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